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I (b ) whether as a result thereof 
'th e  real wages payable to employees 
are on decline compelling them even 
to abandon the basic necessities of 
life; and

Cc) whether in view  of the above, 
Government propose to revise the in
dex formula and grant dearness al
lowance to employees?

THE M IN ISTER  OF PA R L IA M E N 
TARY AFFAIRS AND LABOUR SHRI 
RAVINDRA VARM A (a ) and ( j ). No. 
Sir, the Consumer Price Index Numbers 
for Industrial workers is compiled by 
using the internationally accepted 
Laspeyre’s formula under which the 
index shows an upword trend when
ever there is rise in prices of items in
cluded in the consumption basket and 
therefore canot cause a fall in the real 
wages.

(c ) No Sir, there is no proposal to 
revise the index formula as such. 
However, in view  of the demands 
from labour organisations, a Commit
tee has been set up to review various

aspects of the index and recommend 
measures for making improvements 
in the method of compilation.
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Take over of Bolanl Iron Ore Mines

3509. SHRI G OVINDA MUNDAi 
W ill the Minister of STEEL AND 
MINES be pleased to state:

(a ) whether Government are aware 
of the various complaints made on the 
mismanagement of the Bolani Iron 
ore mines; and

(b ) i f  so, action taken thereon and 
the steps Government propose to take 
to remedy the situation?

THE M INISTER OF STEEL AND 
MINES (SHRI BIJU P A T N A IK ): (a ) 
and (b ). A  complaint regarding mis
management and corruption at the 
Bolani Iron Ore Mines and alleging 
lack of attention to machinery and 
thefts has been received very re
cently. This is being scrutinised.

Bolani Ores Limited, has been hav
ing adverse working results for the 
past1 few  years. The main reason for 
this is that the Company could? not 
provide adequate financial resources 
for their expansion programme and 
for the replacement of'old  machinery.

49.5 per cent of the shares of the 
company are presently held by a pri
vate sector company, Orissa Minerals 
Development Company Limited. This 
company has offered to sell its share
holding in Bolani Ores Limited to 
Steel Authority of India Limited, 
which holds the remaining 50.5 per 
cent, on a mutually acceptable busi3. 
This is under examination.

It is also proposed to make suit
able organisational changes in the 
company. It has already been deci
ded to appoint a Managing Director 
for the company instead of a General 
Manager, as hitherto.
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